
SCHEDULE II 

FORM B 

PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016) 
FOR THE ATTENTION OF THE STAKEHOLDERS OF SHIV COTGIN PRIVATE LIMITED  

 

1.  Name Of Corporate Debtor Shiv Cotgin Private Limited 

2.  Date Of Incorporation Of Corporate Debtor December 2, 2013 

3.  Authority    Under    Which    Corporate Debtor 

Is Incorporated/ Registered 

Ministry of Corporate office 

ROC-Ahmedabad 

4.  Corporate Identity Number / Limited Liability 

Identity Number Of Corporate Debtor 

U17120GJ2013PTC077715 

5.  Address Of The Registered Office And 

Principal Office (If Any) Of Corporate Debtor 

R.S. 54/2, Paiki 3, Off.NH.no 8-B at 

Bhojpara, Tal. Gondal District Rajkot-360311 

6.  Date Of Closure Of Insolvency Resolution 

Process 

February 17, 2018 

7.  Liquidation Commencement Date Of Corporate 

Debtor 

April 27, 2018 

8.  Name, Address, Email Address, Telephone 

Number And The Registration Number Of The 

Liquidator 

Name: Manoj Gangwal 

Address: 719, The Summit Business Bay, 

Sir MV Road, Andheri(E) Mumbai 400093 

Contact: +91.22.49700135  

E-Mail: ip.manojg@gmail.com; 

manoj.gangwal@aklivus.com 

Registration No: IBBI/IPA-001/IP-

P00359/2017-18/10617 

9.  Last Date For Submission Of Claims May 27, 2018 

 

Notice is hereby given that the Hon’ble National Company Law Tribunal Ahmedabad Bench has 

ordered the commencement of liquidation of the Shiv Cotgin Private Limited on April 27, 2018 i.e 

date of passing of order of liquidation under section 33 of the Code. 

 

The stakeholders of Shiv Cotgin Private Limited are hereby called upon to submit a proof of their 

claims, on or before May 27, 2018 being the date falling thirty days after the liquidation 

commencement date, to the liquidator at the address mentioned against item 8. 

 

The financial creditors shall submit their proof of claims by electronic means only. All other 

stakeholders may submit the proof of claims in person, by post or by electronic means. 

 

Submission of false or misleading proofs of claim shall attract penalties. 

 

 
Manoj Gangwal  

Liquidator 

Date: May 1, 2018 

Place: Mumbai 

 

 


